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(c) whether itis a fact that (h:y were
lathi-charged by the palice; and

(d) if »o, how msny of them were
! njured ?

The Minlster of Rebabilitation (Shri
Mahr Chasd Khanca): (a) to (d).
The information is being collecial from
the State Government and will be laid
on the Table of the Lok Sabha in due
course.

Britliah Delcgstion on Heavy
(aGuarries

*1959. Sbri Bibhotl MixBra: Will
the Miniatcr of Hesvy) @mdustries be
ples sed to atace;

(a) whether it is a fact that a Byitish

ation led by Sir Eric Coates will

viait India shortly and make survey of India

for hcavy machisers mamfactre and
heavy industies;

(b) if 3o, the aames of the places the
survey party will visit; and

(€) whether Goverument have formu-
lated any schemne regarding the kinds of
heavy machinery that will be ser up?

The Minimer of Heavy Indumtries
(Sth M. Shab): (a)Yes, Sir.

(b) The places that the team will visit
have not yet been decided.

(c) No. Sir; decisions will be taken
afier rhe advice of the experts is befoee
Govemment

["m&:k ladustries

Shri K. P. Tripathit Will
the Minister of Heavy laduvatries be
pleased to state:

(a) the large-scale Industries which are
planned tobeaet u ntf in Assam in the Second
Plan period; 8

{b) which of these will be in the Public
Sector?

Tbe Mislater of Hesvy Industries
(Shri M. M. Shah): xDuan tbe
Second Pian period the follomn. iodus-
tries are likely to be set up in Assam:

(i) Textle Mill,

@ii) Jwe Min,
(Illg Sugar Factory,

Spun Silk Mill,
(v) Cement Facoey,
(vi) Paper Mill,

vii) Re-colling Mull

(nll) Some plywood factories.

(b) The Srux Silk Mill is proposed to
be set up in the Public Secsor while lbc
Sugsr Factory will be set up ¢3 a >-operes
tive enfEIPrisc, No decmion has eI bers
taken about the Textile Mill; perhape it
may be a co-operdtive venture.
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A Conent factory, a Jure Mill and a
Paper Pactory bave been atready liccused
t pnvuz arnics. The question of Re-

is adll yoder coandersting,
I,w:nocs far three plywood factories have
becn recommended and may be issued
abonly.

Displaced Perwns Co-operative
Societies in Tripars

1634 Shri Duwasrsthe Ded: Wil the
Minister of Rehabilitation be plcaced
to scate:

(a) the number of co-operative societies
among the Displaced Persons in Tripura;

(b) whether there ere Government
oficials in the executive camminec of
these co~operatives;

(e) if 30, their number in each o
opcrative society; and

(d) the reasons for making Govern-
mesat oficials head of the executive of

-opentives  onmpuleon]y?

Tho Minicmer of Rehahilitation (Shri
Mrmlh-nh (a) 34.

(b) and (c). 21 Societies out of these
34 bave Goverament ofbicials in their Exe-
cuwive Conumninees. The number of
Govermment officials in these Societies is as
follows;—

Nuwnber of Govern-
ment officals
in the Socieries.

(i) 12 Societies 1 10 cach
() 7 Societies 2 in cach
(iii) 2 Societies 3 In cach

(d) Inclusion of Goverament officiais_in
the Execunive Cammittee -of the Co-
operative  Socicties is not compulsory.
In some cases the d:sphc&d persons forming
the Socicy, of their own accord inctude
Government officials 0 assisz them with
their experience, in running the Socicties.

Nangsl €roject Reportg

16¢s. Shri Rom Krighan: Will the
Mimpre of Prodactiaz be pleased 10
atatc:

(a) whether the  preliminary =
received

(b) if %0, the nature of each repog,
scpetanly ?

The Minbter of Prodecdoes (Ska)
K C. Reddy) (a) Yes.





